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CENTRAL ADEINISTRATIVE TRIBUNAL
CALCUTTA BENCH

Ne. OA 454 of 96
Present : Hen'mle Mr.Justice S.,N.Mallick, Vice-Chgirman

) .
LAY &

v
2

NATABAR GHORAI & ANR.
VS

UNION OF INDIA & ORS.

F.f the asplicgnts Np.a.Chakraherty, couns el

. For the rossondents Nene

Heard en : 14,1.98 Order on ¢ 14.1.98
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Heard the 1d, counsel fer the apnlicant, It is submitted %
by the ld. ceunsel for the amplicants that the anplicatien has beceme |
infructusus. The asplication is rejected for not #einy pressed. Neone

anpears fer the respendents., Ne order as to costs.,
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